
HIGH COURT OF JAMMU AND KASHMIR
(Office of the Registrar General at Srinagar)

CIRCULAR

Noz {?
All the presiding officers of the Subordinate courts

shall accord top priority to the following categories of cases:-

a) cases of under-trial prisoners of more than six months
duration in Magisterial trials and more than two years
duration in Sessions trials;

b) Pending appeals where convicts have completed
custody of five years;

c) All the ten years old cases.

The aforesaid categories of cases shall, as far as
possible, be concluded in about next three months.
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